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 UNION  DUTIES  OF  EXCISE  (DISTRI-
 BUTION)  AMENDMENT  BILL,  1985*

 [English]

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI  JANAR-
 DHANA  POOJARY)  :  On  behalf  of  Shri
 Vishwanath  Pratap  Singh  I  beg  to  move  for
 leave  to  introduce  a  Bill  further  to  amend
 the  Union  Dutics  of  Excise  (Distribution)
 Act,  1979,

 MR  DEPUTY  SPEAKER  :  The  question
 is:

 “‘That  leave  be  granted  to  introduce
 a  Bill  further  to  amend  the  Union
 Duties  of  Excise  (Distribution)  Act,
 1979.

 The  motion  was  adopted

 SHRI  JANARDHANA  POOJARY  :  ।
 introduce  the  Bill.

 ADDITIONAL  DUTIES  OF  EXCISE
 GOODS  OF  SPECIAL  IMPORTANCE)
 AMENDMENT  BILL,  1985*

 [English]

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI  JANAR-
 DHANA  POOJARY)  :  ।  beg  to  move  for
 leave  to  introduce  a  Bill  further  to  amend
 the  Additional  Duties  of  Excise  (Goods  of
 Special  Importance)  Act,  1957.

 MR  DEPUTY  SPEAKER :  The  ques-
 tion  15  :

 “That  leave  be  granted  to  introduce  a
 Bill  further  to  amend  the  Additional
 Duties  of  Excise  (Goods  of  Special
 Importance)  Act,  1957.”

 The  motion  was  adopted,

 SHRI  JANARDHANA  POOJARY :  ।
 introduced  the  Bull,
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 [Translation]

 (i)  Need  to  bring  Talcher  Coal  fields  and  ।0

 Valley  Coal  fields  under  one  Separate  Sub-

 sidiary  Company  of  Coal  India  Ltd.,  with

 head  quarters  in  Orissa.

 SHRI  HARIHAR  SOREN  (Keonj-
 har)**  :  Orissa  accounts  for  about  8%  of
 the  total  coal  production  in  the  country.

 [English]

 AN
 Sir.

 HON,  MEMBER  :  Not  audible

 MR.  DEPUTY  SPEAKER  :  Please  come
 nearer  to  the  mike.

 [Translation]

 SHRI  GIRDHARI  LAL  VYAS  :  Why
 don’t  you  ensure  the  proper  functioning  of

 the  sound  system?

 [English]

 MR.  DEPUTY  SPEAKER  :  We  will
 look  into  it.

 [  Translation]

 SHRI  HARIHAR  SOREN  :  Orissa
 accounts  for  about  3%  of  the  total  coal

 production  in  the  country.  The  total  coal
 bearing  area  in  the  State  in  Talcher  and  Ib
 Valley  coal  fields  is  approximately  3,000  sq.
 km,  With  only  10%,  of  the  total  coal  bear-

 ing  area  covered  by  exploration  so  far,  the
 total  reserves  of  coal  established  are  of  the
 order  of  5,800  million  tonnes.  Recent  explo-
 ration  activities  have  resulted  in  the  dis-

 covery  of  thick  coal  seams  to  the  west  of  the

 present  mining  areas  in  Talcher  field.  There
 is  positive  indication  about  occurrence  of

 Jarge  deposits  of  coal  around  Gopalpur  in
 Sundargarh  district,  Most  of  these  coal
 resources  are  easily  quarriable  with  low
 oever-burden  to  coal  ratio.

 As  the  resources  of  coal  available  in
 Orissa  are  essentially  of  thermal  grade,
 development  and  utilisation  of  the  coal
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 reserves  should  be  awarded  top  priority.
 But  practically,  it  is  seen  that  due  attention
 has  not  been  given  for  the  exploitation  of
 coal  reserves  in  Orissa,  The  main  reasons
 of  inadequate  attention  paid  for  development
 of  coal  fields  in  Orissa  is  that  the  Talcher
 coal  fields  and  Ib  valley  coal  fields  are
 functioning  under  two  different  coal  com-
 panies.  I  demand  that  for  systematic  and
 expeditious  exploitation  of  the  coal  reserves
 of  Orissa  and  to  ensure  coordination  and
 efficiency,  the  two  coal  producing  areas  in
 the  State  should  be  brought  under  the
 administrative  control  of  a  separate  subsi-
 diary  company  of’  Coal  India  Ltd.,  with
 headquarters  in  Orissa,

 [English]

 (ii)  Need  to  issue  a  commemorative  stamp
 in  the  memory  of  Vir  Surendra  Lai,  a
 freedom  fighter.

 SHRI  SRIBALLAV  PANIGRAHI
 (Deogarh)  :  Vir  Surendra  Sai  was  one  of  the
 foremost  freedom  fighters  of  our  country.
 He  led  a  revolt  against  the  British  rule  as
 carly  as  1827  in  Sambalpur  and  Chhatisgarh
 region  which  continued  quite  for  long,  keep-
 ing  the  forcign  administration  at  bay.  For
 his  relentless  fight  against  the  Britishers,
 Surendra  Sai  was  imprisoned  for  37  years
 and  he  breathed  his  last  in  Asurgarh  Fort
 Jail  in  1884,  far  away  from  Sambalpur,  his
 native  place.  Surendra  Sai  who  lived  for  75
 years  from  1809  to  1884  spent  half  of  his
 life  in  British  jail  for  his  uncompromising
 fight  against  the  British  rule.  His  patriotism
 and  heroism  were  thus  unparlaleled.

 But  it  is  a  matter  of  regret  that  this  great
 national  hero  is  yet  to  occupy  the  place  he
 deserves  in  our  history.  The  Vir  Surendra
 Sai  Death  Cenienary  Committee  formed  by
 the  State  Government  has  initiated  some  mea-
 sures  to  highlight  his  contributions  and
 greatness.  But  its  proposal  as  well  as  request
 to  the  communications  Ministry,  Government
 of  India  to  bring  out  a  commemorative  stamp
 in  honour  of  this  great  national  hero  has  so
 far  not  been  translated  into  action.

 This  being  rather  overdue,  the  Com-
 munications  Ministry  should  not  further
 delay  in  bringing  out  the  Vir  Surendra  Sai
 Commemorative  stamp.

 (iii)  Need  for  taking  steps  for  preventing
 the  reported  killing  of  cows  in  thou-
 sands  in  West  Germany.

 SHRI  ।.  VENKATA  RATNAM
 (Tenali)  :  It  is  reported  in  the  press  that
 the  West  German  Government  has  decided
 to  kill  2,60,000  of  its  cows  to  control  the
 overproduction  of  milk.  This  has  been
 received  in  India  as  inhuman  as  the  children
 of  Africa  and  Asia  are  dying  for  want  of
 milk,  and  there  is  a  uniform  uproar  in  the
 country.  The  Tamilnadu  Government,  in
 order  to  upgrade  its  milk  production,  to
 assuage  the  religious  feelings  of  its  popula-
 tion,  and  to  help  the  poor  farmers,
 has  written  to  the  Centre  to  permit
 it  to  purchase  one  lakh.  West  German  cows.
 The  Centre  is  said  to  have  accepted  it  in

 principle  and  has  been  negotiating  with  the
 EEC  (East  European  Community).  In  the
 interests  of  our  economy  also,  it  is  better
 for  the  Centre  to  purchase  the  other  cows
 for  the  same  purpose  as  that  of  Tamilnadu.
 It  is  also  advisable  for  the  Centre  to  con-
 vince  the  other  States  also  in  the  direction.

 This  matter  is  urgent  as  the  cows  are
 to  be  killed  by  the  end  of  this  month,
 Hence  it  is  urgent  for  the  Centre  to  prevail
 upon  the  Fedcral  Republic  of  Germany  not
 to  kill  the  cows  by  the  end  of  this  month
 and  start  negotiations  with  EEC  for  pur-
 chase  of  all  the  cows  either  by  the  Centre  or
 the  States.

 (iv)  Inadequate  supply  of  water  for  irriga-
 tion  in  Thanjavur  District  and  need  to
 settle  Cauvery  water  Dispute

 SHRI  5.  SINGARAVADIVEL
 (Thanjavur)  :  The  agricultural  operations
 in  Thanjavur  District,  the  granary  of  Tamil
 Nadu,  are  very  much  affected  and  the
 economy  of  the  District  is  shattered  on
 account  of  the  inadequate  supply  of  water
 for  irrigation,  ‘caused  by  the  impending  dis-

 pute  over  the  sharing  of  Cauvery  water
 during  the  last  ten  years.  This  year  also  the
 water  position  is  critical  and  there  is  no

 possibility  of  releasing  any  water  for  irriga-
 tion.  Local  rains  also  cannot  save  the

 ‘situation.  Under  these  circumstances,  the
 farmers  and  agricultural  labourers  are  very
 much  worried  about  their  future  in  Thanj-
 avur  District  and  their  interest  can  be  pro-
 tected  only  by  a  quick  and  fair  solution  to
 the  issue.  Hence  the  Minister  of  Irrigation


